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(e) Gevernment's position to the NMD proposal in the light of the above views?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI OMAR ABDULLAH): (a) and (b) In the Joint Statement issued during the
Sino-Russian Summit in July, both sides have stressed "the fundamental importance of
the ABM Treaty as the comerstone of strategic stability and the basis for cuts in strategic
offensive weapons and favour the preservation of the Treaty in its present form." The
US ideas on mussile defence have not been specifically referred to.

(c) and (d) According ta media reports, while the US missile defence proposals
came up in bilateral meetings during the Genoa G- 8 Summit, there was no reference to
it in the Communigue of the Summit.

(e) Does not arise, as the precise details about missile defence plans are yet 1o be
spelt out. On the ABM Treaty, India's opposition to its unilateral abrogation has been
made known in official statements.

Release of POW languishing in Pakistani jails

2649. SHRI SATISHPRADHAN:
SHRI C. RAMACHANDRAIAH:

Will the Minister of EXTERNAL AFFAIRS be pleased to state:

(a) whether it 15 a fact that still more than 100 prisoners of war are in the custody
of Pakistan for more than 25 years;

(b) if su, what measures Government have taken to compel Pakistan to release
these prisoners; and

(c) what is the present state of their health?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRI
OMAR ABDULLAH): (a) to (c) As per available information, there are 54 Indian
POWSs believed to be in Pakistan jails since 1971, Pakistan has been consistently denying
the presence of any POWs in its jails. Government have consistently taken up the issue
of the release and repatriation of Indian POWSs with the Government of Pakistan. Most
recently, during his Sumnmit Meeting with President Pervez Musharraf on 15th July,
2001 at Agra, Prime Minister urged the Pakistani President to take urgent and purposeful
action for the earliest release and repatriation of these POWs to end the agony of the
families of these soldiers.

Yisit of Chinese Premier

2650. PROF. M. SANKARALINGAM:
SHRI KA. RA. SUBBIAN:

Will the Minister of EXTERNAL AFFAIRS be pleased to state:

(a) the details of the issues to be discussed with the Chinese Premier during his
visit to India in November, 2001;
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(b) the issues to be taken up by the Foreign Secretary during her forthcoming visit
to Beijing o firtn up plans for the visil of Chinese Premier; and

(¢) the role of the Joint Working Group to be played during his visit?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRI
OMAR ABDULLAH): (a) There is an outstanding invitation for a visit by the Chinese
Premier to India. Both sides are currently examining the possibility of scheduling this
visil.

(b) and {c) Foreign Secretary's recent visit to Beijing was for the 13th meeting of

the India-China Joint Working on the boundary question. During the meetings, bilateral
issues were also discussed,

ISI'S Anti-India Propaganda

2651. SHRI VIJAY ). DARDA;
SHRI KRISHNA KUMAR BIRLA:
SHRIGHULAM NABI AZAD:

Will the Minister of EXTERNAL AFFAIRS be pleased to state:
{a) what are the diplomatic and internal security fall out of developments in Nepal,

(b) what precautionary steps have been taken by Government to meet any challenge
from such a fall out;

{c} whether it is a fact that of late there has been spurt in the anti-India activities
and malicious propaganda by IS! in Nepal; and

(d) if so, what steps have been taken in consultation with the government to country
and pre-empt such nefarious propaganda?

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRI
OMAR ABDULLAH): (a) and (b) Relations between India and Nepal have consistently
been close reflecting the historical, geographical, cultural and linguistic bonds between
the two. Frequent visits take place between the countries both at official and political
levels providing regular opportunities to review our relations and give a direction 10
mutually beneficial bilateral co-operation. Efforts are made to ensure that events in
one country do not in any way adversely affect the other. Government's endeavour has
been and will always be to address the problems, which may crop up in any relationship
as extensive as that between our two countries, expeditiously, amicably and consistent
with the perceptions, concermns and aspirations of the peoples of the two countries.

{c) and (d) Governmenl is concerned about vested interests misusiig the Nepalese
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